High Court of Jammu and Kaslmir at Srinagar.

Orider

No: D50 Dﬂff’“’-'_%\lﬂ_)f ¥

Sanction is hereby accorded to the additional alfotment of funds in favour of the
Jollowing Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, under
various object heads during the current financial year 2018-19 as per detail given below:-

Rs. In facs.

' S.No. | Name of the Court o SHEH'}'.

092 007 | o014 641- |
T.E. O.L. roL P&ORB |
' | | (NPS
"1 “4ddil. Distt. Judge (Bank Cases) | 20.00 ==
|| Srimagar. |
il s 4”'-’Addwéis Judge, Srinagar. | Lk i = = 0.40 J
| 3 Addl.Mob.Mag. (Tr) Jammut. — | less lezw o4
| 4 Llect. Mag. Jammu. 20.00 - [ — - =
|5 | SubJudge, Kupwara. [ 10.00 N = P 0.70
L0 | Addi Distt. Mag. Jannn 5.00 | = —— - w20
7 | Tehsildur, Bandipora. . 2400 B =3 - — w20
| 8. | Tehsildur, Sunderbani, _ L 2u0 [ — - 0.20
..{}? _ ' Telsildar, Bishnah. ) __. _— L o.05 == . TERE——s
| 10| Distt. Magistrate, Kupwara. | 2.20 e l = .I—- T
.| Munsiff, Tangdhar. ' 1500 - | (5 i
12, | Addl. Meb. Mag. Samba. 15.00 | = 0.15 0.50
13 | Addl, Mob. Mag. Chandoosa. | 6.00 - — 015 | —  [es0

By Order.
» o\l

fy Rt’gﬁﬁrthwm
No: ‘b‘?ag{; -'42 5/_Arc Dated: a il“ \H_g_

Copy to the:-
Addl. Distt. Judge (Banmk Cases) Srinagar
4" Addil. D&S Judge, Srinagar.
Sub Judge, Kupwara.

Electricity Magistrate, Jammiu
Addl. Mob. Mag. (Tr) Jammii.
Distt. Magistrate, Kupwara.
Addl. Distt. Magistate, Jammu
Munsiff, Tangdhar.

8-9  Addl. Mob. Magistrate, Samba./Chandoosa.

J0-12  Tehsildar, Bandipora/.S underbani/Bishnah. .

I3 Treasury Officer, § ub Try. Distt. Court complex, Janipur, Jamnu.

y . Saddar Try. Srinagar. o

Il;—' 20 T;; :';zrgj;fi;eaff?cer, Kupwara/T a%:gdhar/Samba/Bandipom/S wnderbani/Bishnah/Chandoosa..

< vvnuw JoOT information and necessary action.
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